| TEM NO 5 COURT NO. 1 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I A 3/2010 in ClVIL APPEAL NO. 3086 OF 2007

U. P. STATE ROAD TRANSPORT CORP. Appel | ant (s)
VERSUS

SURESH CHAND SHARNA Respondent ( s)

(Wth appln(s) for early hearing and office report )

Date: 12/04/2010 This Appeal was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE DEEPAK VERMA
HON BLE DR JUSTI CE B.S. CHAUHAN

For Appellant(s) M. Pradeep M sra, Adv.
For Respondent (s) M. J.N Dubey, Sr. Adv.
M. Anurag Dubey, Adv.
M. Meenesh Dubey, Adv.
Ms. Anu Sawhney, Adv.
For M. S.R Setia, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Post during the first half of summer vacation, 2010.

Application for early hearing is allowed.

(R K. Dhawan) (Veera Vernm)
AR- cum PS Assi stant Regi strar



